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Financial Assistance to Weaker Sedloas 
under ZO-Point ProgralDme 

3338. SHRI ARJUN SETHI: 
SHRI KRISHAN PRATAP 
SINGH: 

Will the Minister of FINANCE be pleased 
to state: 

(a) the details regarding the financial 
assistance provided to the \\-eaker sections 
under 'he 20-Point Programme to the States, 
during 1983· 84 ; 

(b) what are the targets, cateaory-wise, 
for providing financial assistance to the 
States to the weaker sections durina 
1983-84 ; and 

Cc) whether the grant sanctioned iD tbis 
regard were properly utilised for the purpose 
so far as the question of performan« under 
the 20·.,ojnt Programme is concerned 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRf 
JANARDHANA POOJAR Y): (a) to 
(c). Public Sector Banks have been advised 
to c.ndeavour to enlarge the flow of credit to 
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196.6 433.1 

17S.2 264.4 

212.2 641.9 

802.9 1739.5 

the viable ventures of the weaker sections of 
the community. A concept of weaker sec-
tions, comprising small anct marginal 
farmers, landless labourers, share croppers, 
tenanl farmers, Scheduled Castes and 
Scheduled Tribes, D.R.I. Scheme beneficia· 
rie" I.R.D.P. beneficiaries, artisans and 
cottage and villale industries bas been 
evolved within the priority sectors and the 
public sector banks have been asked to 
ensure that this &rOUp accounts for not less 
than 2~ per cent of their total priority soctor 
credit by March 1985. AI per quick esti-
mates, weaker sections had received Rs. 
2475 crores involvinl 99.3 lakh borrowal 
accounts or 19.3 per cent of the priority 
sector advances of the public sector banks 
by September 1913. Bankl are participating 
in schemes such IS I.R.D.P. or those: formu· 
lated by SC/ST Development Corporation 
in 'he States. In othel areas of credit deploy· 
ment to weakar sections al.o. tbe banks 
are evolvina lJ)eCific proJl'ammea, identify-
ina beneficiaries and extend;Da credit assis· 
lances. State-wi,e detaila of public sector 
banb' priority sector advaoccs to Weaker 
sections have not yet become available. 
Complaints about various aspects of tbe 
implementation of the policies are received 
from time 10 time. ThetC aro investilated 
for corrective action, wheoover called for. 




